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Commission before the Prime Minister; 
ahd

(b) whether any action has been 
initiated against Maruti Heavy Vehi-
cles Limited and the then Ministers 
of Petroleum and Finance who recom-
mended acceptance of Maruti tenders 
in defiance of the clearly-stated view 
of ONGC, Petroleum Secretary and the 
two Secretaries in the Finance De-
partment?

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a)
Yes, Sir.

(b) The matter is under enquiry by 
the Central Bureau of Investigation.
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Issue of Concessional Passes

1176. SHRI k ANWAR LAL GUPTA: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether all concessional passes 
issued by the previous Government 
have been cancelled; and

(b) i1 so, the number of such passes 
and the names and addresses of those 
persons whose passes Were cancelled?




